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Sir, I don't think that I would be able to cover all the points. Now, since you are hinting, I am
concluding my speech.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): You can conclude, Otherwise, you can
conclude it next time.

SHRI SHIVRAJ V. PAXIL: Sir, there is no point in doing that, there is no point in doing that
after fifteen days' time. There is no point. I have made all the points which I wanted to make. I
don't have to say anything more than this-.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Now, Shri Gnanadesikan. Now, Mr.
Gnanadesikan, what I would suggest to you is that if you what to speak, then we can continue
with this Resolution next time.

SHRI B. GNANADESIKAN: Sir, only two minutes, please.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Then, you can speak next time.

SHRI SHIVRAJ V. PATIL: Sir, I will make a formal request to him to withdraw it. All the points
which he has made are relevant. They are under our consideration. We have already taken
decisions on those things ...(Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): That's enough. So, Mr. Gnanadesikan, are
you withdrawing the Resolution?

SHRI B.S.GNANADESIKAN: Yes; Sir, | am withdrawing.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Ok, Does he have the permission of the
House to withdraw the Resolutior?

The Resolution was by leave withdrawn
[MR. CHAIRMAN in the Chair]

FELICITATIONS TO THE RETIRING MEMBERS

MR. CHAIRMAN: Hon. Members todays we bid farewell to some of our colleagues who are
retiring this year on completion of their term of office. In the constitutional scheme of things, as
you know, one-third of our Members retire every second year. This ensures continuity along with
change in the composition of the House. Out of the 73 Members retiring this year, 57 Members will
be completing their term of office in the months of April and May.

Some of the retiring Members, I am sure, would be re-elected. Those who will not come back
will certainly be missed by the House. The membership of the Rajya Sabha is in itself a great
honour. Many of the retiring Members are public figures of standing, are well-versed in debating
skills and in the art of criticising political opponents without offending them. Dignified debate is
essential to democracy and is the finest form of communication. I place on record my heartfeit
appreciation of the valuable contribution that the retiring Members have made to the deliberations
of the House and the service they have rendered to parliamentary democracy. On a personal note,
I am grateful for the consideration they have shown towards me in conducting the business of the
House. I am sure that the Members who are retiring would cherish the memory of their association
with this august House. I wish them good health, happiness, success and long years of service to
the nation.

Now, the hon. Leader of the Opposition.
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Alexander will sorely missed. He brought to the House a new kind of a sense of propriety
and reality, as also the accumulated wisdom of many years of civil service in many posts. That
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SHRISITARAM YECHURY (West Bengal): Sir, this is indeed a very emotional moment. It is
always very sad to say goodbye to your colleagues with whom you have woriced. For me, this is
my first farewell speech that I am making in this august House. So, I am one of the most junior ones.
Many of those, who are retiring, have been very senior to me in this House. They have contributed a
lot and, personally, I am indebted to many tJC them for having; shown me the way in this House,
when I was a newcomer, how to proceed ahead. And, I feel, all of us will be missing my brother,
Shri Suresh Pachouri, who has been ably handling the delicate situation of how to keep the outside
support inside and had been playing rather tedious role; Mr. Poojary, who was with me in our
Standing Committee meetings; Madam Cariappa with whom I represented the Indian Parliament in
one of our international meetings at the UNESCO.

Mr. Ved Prakash Goyal and Mr. Shatrughan Sinha — unfortunately both of them are not here —
both of them held the same portfolios and served in the same Standing Committee and were of
great help and assistance in the functioning of that. They all will be missed here, particularly, my
dear friend, Prof. Ram Deo Bhandary ji, with whom, I remember, many-many years ago, as a
junior I used to accompany him in the helicopters in the campaign in Bihar and also when he
was Leader of his Party in this House.

Sir, Ravula Chandra Sekar Reddy and Become from the same State, and, he has been senior
here. Sir, it is indeed very difficult to say goodbye to all such people. It is always with a fond hope
that this is not saying goodbye to politics but to the membership of this House, as we are sure,
they all will either come back here or interact with us in some way or the other.

But Dr. P.C. Alexander told me that he has decided to call it quits; we will miss him surely.
I, though much junior to him, told him, Sir, this is a great virtue if you are able to know when to
leave and when not to come back again. I think, he has displayed this wisdom and is saying that
he is not coming back.

Sir, on behalf of the CPI (M), I would like to thank all of them for the cooperation that they
have extended to us. There have been occasions, there will be occasions when from the political
point of view, we may differ, we may contest each other, but, I think, that is the essence of
democracy and that is the spirit of democracy that let the hundred flowers bloom, let a thousand
thoughts contend, and, that is when we will have the best that this system can provide. So, I wish
them success in their future with the fond hope that they will come back again to this House
again, and, maybe, give a farewell speech when I retire. By that time, some of them will be here.
With this, personally as well as on behalf of my party, I extend my best wishes for the future of
all of them. Thank you.

DR. V. MAITREYAN (Tamil Nadu): It is a moment of gratitude and sorrow, it is an occasion
for gratitude because we remember the immense contribution made by the Members in enriching and
elevating the quality of debate in this House. We remember them for the role that they play in
diffusing the situation when the House witnesses turbulent situation. We remember them for
adding wit and life in the functioning of the House. It is a moment of
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sorrow because we will be missing them, especially, Suresh Pachouriji, with whom I had a
very personal acquaintance and relationship, Prof. Ram Deo Bhandaryji, Shri Ravula Chandra
Sekar Reddy, who is my left hand and Dr. PC. Alexander and others. I particularly remember,
Dr. Alexander wrote a wonderful article just before the Session started. When I met him here
in the corridors, I appreciated his article and I assured him that we will do exactly the opposite
in the House. On this occasion, today, I assure you, Sir, we will definitely get the sense of
your article and we will try to be good boys in the House.

It is good to see quite a number of retiring Members to be back again in this House. As
many as 17 members are returning back to this House. For Members of my Party and others
from the regional parties, who are retiring today, it is a special occasion. Coming from far
off places, with a totally new environment, with difficulties in the language adjustments,
they have adjusted themselves to the new environment, and, they did there very best in the
last six years. 1 thank all of them and wish them all the best in their life.
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4815y, [98R 4 99 9 AHfI® =g B 91 AW 91-71 98 I8! o) | dchrels Aarefi |
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AR gbe HRAT agM, § QRN g & a1, o s 8 Sff o1 MR yoe S0
=G, § G4 b1 730, 20 DIISTT a1 G2 S &1 A9R Yebe HRAT A, HOIq a1,
| | Higqe A8 8, # A g' 43, o Rraws fo wfed St w1 ArHR gHe HRAT
AR, H AAET I 5y AAL, SN gAY A8 BT IMUR TFHT HIAT AEA , H A Ah
AT dIRT St BT AHIR gbe HIA1 Argm a1 snefais g1 gaen fad <& 8, 9 49
A H 97 3T 8, o I WEd £ YA S €, ST W FE G 9gd e 51 3R A
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Jeqgarferar Areq, qrsifadr o g, Wo PRI &, Wl arsme S, $10 I W8 AR
A HIAT S AEER GAIE , A A, WREIS S aqrATAR IfT S 7, A7 wdR
FRR S ¥, Gl G0 S €, A< AIed &, AT A8 © 3R AT & TOIY=<IH Sfl,
S10YH0h0 IS 93 §Y &, 67167 &1 19 f, 91 7 991 957 ¥I8 31 81 v IR g=:
H arg §t BT MR FH AT g, FH BT JOTH, TAWHIR, 3MSTd, A & BT B8l U
Y I FAE HRAT § 3N Blell B YABTG <1 §, Igd-9gd g=yaia|

SHRI RAVULA CHANDRA SEKAR REDDY (Andhra Pradesh): Thank you, Sir. [ am
thankful to you all the Members of this august House for all the support extended to me.

Sir, I come from a remote village. I reached the Parliament from the Panchayat. I served
the Andhra Pradesh Assembly for five years. I served this august House for six years. 1 have
learnt many things from here. I am grateful to my party founder, Dr. N.T.R., who taught us
self-respect. I am thankful to my leader, Mr. Chandrababu Naidu, who encouraged me and
helped to develop self-confidence. I am particularly thankful to all party leaders. I am also
thankful to all the Presiding Officers starting from late Krishan Kantji, Shekhawatji and you.
I am also grateful to Rahman Sahib. I can't forget his broad smile. I am thankful to all the
leaders of various political parties, especially, Sushmayji.

1 have only one regret. We thought that during our tenure the Women Reservation Bill
would be passed. But it was not. I request the hon. Prime Minister, at least, to see to it that
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the Women Reservation Bill is passed in the coming days. We have been pleading for its
passing for many years.

The second point is the most painful thing of farmers' suicide. It is still on the rise. Apart
from the steps taken by the Government, I think that some more steps need to be taken in
future so that farmers' suicide can be stopped.

The third, and the most important, point is recognising my mother tongue, Telugu,
as a Classical language. We have been pleading, we have been agitating, for a long
time. 1 can only request the Government; I can't demand since I am leaving the House.
I request the Prime Minister to see to it that Telugu is recognised as a Classical
Language.

Finally, I thank everybody in this august House. I thank the Secretary-General and
all the officers and the Watch and Ward of this House. 1 am thankful to everybody.

SHR1 MANOHAR JOSHI (Maharashtra): Mr. Chairman, Sir, thank you very much
for giving me permission to speak a few words on this occasion. I am really confused
whether 1 am speaking in the same Rajya Sabha, where I speak whenever it is possible,
because, today, I find that those people who used to make allegations against each
other are appreciating the other Members. This is something unique to me. [ must say
that retirement is inevitable to everybody. Therefore, retiring from this House does not
mean that the work is over. In fact, my experience is that whenever you retire from
one House, you always get a promotion. Therefore, Shri Pachouri need not worry
about it. If somebody retires from this House, sometimes, he becomes a member of
Lok Sabha, and, sometimes, he becomes the Speaker of Lok Sabha. Therefore, nobody
should worry about retirement. In fact, I honestly feel that there is a lot of work which
can be done outside this House. Therefore, my sincere good wishes to Members of all
the parties who are retiring today. I wish them all the best and grand success in life. I
have to refer to one or two Members. I would particularly refer to Dr. P.C. Alexander
because we have got relations for a very long time, he was the Governor of
Maharashtra for two terms. This was probably the very first instance when the
Governor was repeated for the second term. My Party did support him to become the
Governor for the second time. He was the best administrator and the perfect Governor
and also a very honest man. As Chief Minister, my relations with Dr. Alexander were
extremely good. 1 remember an occasion, which I would like to mention here. He was
a fine administrator and he wanted the administration to be non-corrupt. I do not know
whether Dr. Alexander remembers it or not. One day when we were travelling
together, Dr. Alexander asked me, "Mr. Joshi—he used to call me Mr. Chief
Minister—what might be the percentage of officers who are non-corrupt in the
Government?" I told him that 50 per cent of the officers might be non-corrupt. He
argued with me and said, "Such a big number". It shows that he did not want even 50
per cent officers to be non-corrupt or corrupt. I said, "You can discuss it with the Chief
Secretary who knows better, who is corrupt and who is non-corrupt". He called the
Chief Secretary and asked, 'What is the percentage of non-corrupt officers in the
Government?" The Chief Secretary said, "Sir, the Chief Minister was wrong in telling
you that 50 per cent of the officers are non-corrupt. The number is more." Dr.
Alexander got very much disturbed. I was
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I would like to mention about my colleague, a Member of my Party, whom I can never
forget. He is Shri Ekanath Thakur. Most of us do not know what Shri Ekanath Thakur is. He
is the most brilliant person, highly qualified, hardworking and sincere. In Mumbai, he is a
trade unionist as well as management consultant. I do not know how he can do both the
things together, T 9gd ®H B & oIfdhT YaRIT 9gd oId ©A Probably, the House

may not be knowing that for the last 32 years he is suffering from cancer..

st JuAT WIS HER Ao €

SHRI MANOHAR JOSHI: Sushmaji, you are absolutely right. People get a number of
awards. But Shri Ekanath Thakur was given an award of'Cancer Vijeta'. An award was given
to him for his strength, his determination and for fighting a disease like cancer. But, even in
these circumstances, he has been working hard in Parliament, not only by way of speeches,
but also in the interest of the growth of my party. I wish him good luck, and I am sure that his
retiring does not mean that he is retiring from politics. I know that Shri Ekanath Thakur will
be coming back to Lok Sabha, in his odd time; it depends upon the Prime Minister, if he
takes the elections early, he will come early. But he is positively going to come because the
party wants him to be in Parliament.

To say a few words about Prof. Ram Deo Bhandary, I heard him for the third time in the
short period of two or three days; I heard him in the Balayogi Auditorium also, and I heard
him here. I have to compliment him for one thing that till the date of retirement, till the last
hour, he is working in Parliament. We want such type of Members in the House. May be, he
is from Bihar, but he is really a good man...(Interruptions) I do not know why people
misunderstand me. I find him to be a very nice man. Mainly, he is a cultured man. So, I must
congratulate him for what he is doing. A% €fte I § Y T S BT R TH R

gIATE dl §, fF a8 A 4 49 H 9 Bl 1Y IHR B9 HR T I 379 B 7y
QT S I2 B 9Ly 99 | A Ut avamt g, wife 77 wEr 7 fe S Rerax

BIdT & IS Ng TH el B
B AX 3 I=52ER S 91 99 g §|

Shri Ravula Chandra Sekar Reddy is also a thorough gentleman. In this House, I have seen
that the people are extremely good. They are very nice, well-behaved, before the House
starts. Otherwise, they are all good friends. Therefore, I wish everybody, retiring today, all
success in life. I have nothing more to add. But, sometimes, I really feel whether it is
necessary to be in politics for serving the society. I am not sure that those who may not be
able to come to the House back—there may be constraints for their leaders—they can do
social work better outside than coming to the House. Therefore, my good wishes to
everybody and thanks to everybody.

DR. BIMAL JALAN (Nominated): Sir, I do not want to take too much of your time at this
stage except to add my voice as well as that of my colleagues on this Bench of Nominated
Members, who do not have a party affiliation, to share the thoughts-in the words of appreciation
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which have been expressed for those who are leaving the House. From a non-party perspective,
the only point that I want to make is that irrespective of whichever party they belong, either
on this side or that side—some who were on the other side are on this side now and similarly
those who were on this side are on the other side now—some of the brightest people from
different walks of life are in this House. Now, getting here is not easy. The numbers are few;
we do not realise how few they are. There are only around 800 Members in the Houses of
Parliament from the whole country of 100 crore people. So, to get here from any party
perspective, from the bottom to this high level, is not easy. And you can see this in the
interventions, in their commitment to the party ideology, party programmes, but above all,
to the commitment to our country's good. Sir, I would like to bring to your notice, which I
had not realised, that I had participated in the functioning of this House in some way from
that corner as well as appeared before several Standing Committees, in particular. What has
struck me the most is the work of the Standing Committees. And I would like to put it that
this is irrespective of whichever party the experts and the brightest of our land belong to.
Whenever any matter comes before a Standing Committee, one cannot imagine and one
cannot see which party they belong to because what they are worried about and what they
are thinking about is just the subject itself.

Now, some of those who are retiring will not be coming back and they have been mentioned,
like Mr. Pachouri and Mr. Poojary with whom I have worked. I have appreciated their kindness
to us. And, of course, there is the iconic figure of Dr. Alexander who has contributed so
much in so many different walks of life.

I just want to tell you that it has been a privilege for us to watch the people work, and of
those who are leaving, I do not really think they are leaving. If they do not come back here,
they are, I am absolutely sure, going to continue to serve the country in whatever walk of life
they come from.

I just take this opportunity to convey the best wishes of all of us from this side of the
House. Thank you very much.

SHRI D. RAJA (Tamil Nadu): Mr. Chairman, Sir, this is my third session of the Parliament.
In that way, I am the junior most to bid farewell to our retiring Members. Sir, I have known
many of them outside the Parliament earlier and my beloved brother, Shri Suresh Pachouri
was one of the leaders of the Youth Congress, and I was the General Secretary of the All
India Youth federation. We had worked together on many issues. We had participated in
many international and national events. After coming to parliament, I could watch him work
and also watch the work being done by other hon. members. In this short period I did learn
a lot from them, like how to conduct oneself in Parliament, how to comprehend issues, how
to take up the cause of the people relentlessly. In that respect, I owe my gratitude to these
Members.

For a political activist, retirement is only notional. For a political activist, work goes on.
His service to the people and his service for the country continues and it will continue.

On behalf of CPI, I join the entire House in wishing them all the best and all success in the
coming years. Thank you very much, Sir.

SHRI TIRUCHI SIVA (Tamil Nadu): Mr. Chairman, Sir, parting is always painful. Some
unpleasant moments like these, which everyone wants to avoid, do come across in our lives.
There is a saying 'we meet, we know, we love, only to part'. But I am sure that we will feel
proud in the days to come when we recollect that these retiring Members were our colleagues
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in this august House. The debates in which they participated, the deliberations they made,
did reflect their vast experience and broad-wisdom. Their prudence added glory to the dignity,
of this august House.

Sir, we are all from various political parties of different ideologies. These differences
might have designed our manner of discussions, but they have never altered the goal of our
mission, that is, the nation's interest, the thin thread which binds all of us from various
quarters of our country. And this spirit was upheld to the best by all these retiring Members
during their days here.

I would like to specially mention here that Shri Shanmugasundaram who is retiring as a
Member of this House from our Party, came to my place in 2002.1 had the same experience
at that time. He served as the Floor Leader of our Party here. Then, I have seen Shri Suresh
Pachouri on the other side in those days. His loud voice had been missing all these days,
after he had become the Minister. We will miss him in the days to come. This is a very sad
aspect that we have to accept. So also about Shrijanardhana Poojary about whom I should
mention that he is a person who appreciates and encourages people like us whenever they
participate in a debate and make speeches.

All the Members here, especially, my dear friend, Shri Ajay Maroo and Shri Shatrughan
Sinha from the BJP, though they are from the Opposition side, all along, they have been our
good friends. Sir, we will be missing Janab Syed, Mr. Perumal, Bhandaryji, Premaji and so
many other Members. I congratulate them all for their extra-ordinary and remarkable
performance in this House. I thank them for their affection, and I wish them all success in
their future endeavour. Sir, one thing, I must say that we will miss them in the days to come.

Thank you very much, Sir. _ _
HIffid, e Rrerad v 997 G § wsg 930 921 951 F1d gaad § s g3 (=

JIE gEiRY): TG AT WER W8T, H P MGIHT AR F ®Y H A $ [AY TSI gar
g1 24 AT BT AT WA 4 AT [ASTS BT I8 9o, AX A arda AHe iR ArafquiR B
T 21 39 Sl AT W, I§ AIF HUT o (UTTT BT q1g HRI IET g1 AT YT A1a=1
3R ST ®1 ARl & f7y g3t &7 X81 € & A% urd SuYgh W AL &1 Ar¥aR, od d
e | siebar §, A GOl 379 &l fadwa war, $fexy St SR wwofg St @b arg et 81 !
3 UR T Ha [T FUT B, Ifcd TS 37 59 W d 11 H Y1 &Y BT 81 10 (Y,
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a1 X8, B A7 3R ST & a1, g3 d9@ed WA w1 g s b g, T
dad 9gd 7aER frel, afcw ITH FW! B UIon el 24 WA & I, FAI-FHI TR
fAfr= drerea IR 3k 39 937 & IR< AR F F7 3R 98T 4, 941 §9 w7
5 g2 ST gomelt ST &1 /dT A, ST qrAfEA § S & At e

IR, I, ATATFH AR HAL R P GHAT H , I F I HE A B
sfvealfd 98 el & A% fag 98 97 wal= fendis wfea gan | S0 fRsrage,
JHeIAT Sft, S0 UHI AT AT S, #ff H0MI0 AIIUT Sff, FWidwia Sff, Vw@ad St R
319 wRIAT ©10 Ag™E BT W) WEd A AeIgHd Ui & w9 § 99 39 dIs R
s g &R 39%1 wifter fien, @ Affad w9 4, § g8 o8 9o@ ¢ & 39 99 o
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YR 19 I3 §Y U 9RIBY b ©U H SWHIA 6, Rifd T8i H 30 TN B BIob!
Sa9 39 959 & 948 & ©I H [T &
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IS [ F qaIfgd F9ST Aedd B 7St AYwareli § 4 vh § | o & Ay
SR 7 8T 3R YT W BIATAT {6 8% 31 99 a1 I8 &4 gRTTT BT J8AA BN & MR
RaRTT & 91U 39 9T Bl Sidd 9977 XGd) §1 I8 ueT 8, fauer v, <fpT ey I
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* The speech was originally delivered in Tamil.
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SHRI C. PERUMAL (Tamil Nadu): *Hon'ble Chairman, We have come to a moment of
thanksgiving. Every meeting comes to an end with the proposal of vote of thanks. I presume
similar thing is taking place at this sweeter moment. When it comes to politics and public
life there is very little meaning for the work 'rest'. There can be a respite to a term in Parliament
or Legislative Assembly. But in public life there is no rest or respite. This is my avowed
view.

I would like to putforth certain view points here. As a global citizen. I would like to identify
myself as an Indian. As an Indian citizen, I would like to identify myself as a Tamilian. At this
moment, I would like to recall some people to whom I owe much in life. Maatha, Pitha, Guru,
Dei van are the four. Mother, Father, Teacher and God are the four that form a core in our lives.

In Tamil literature, in the early Sangam literature a poetess by name Penmudiar has written
a poem worth quoting here on this occasion.

'Eendru purantharuthal en thalai kadaney.
Sandron aakkuthal thanthaikku kadaney.
Vel vadithu koduththal kollarkku kadaney'

[Giving birth to and bringing us up is the duty of a mother, Shaping him up to be a scholar
is the duty of a father, Providing him with spear to establish him is the duty of a smith.]

A mother gives shape to a man by giving birth to him. A father gives shape to a man
shaping him up to be a scholar. But he is shaped to be a human being by the society he lives
in. He becomes good or bad or a useful man by the forces wielded by the society.

My mother gave me life as a man and gave me a good childhood and upbringing. My
father also enabled me to grow as a well educated man. It is this society that has shaped me
up to be what I am now. I would like to refer as 'Society' our leader and our General-Secretary
of our All India Anna Dravida Munnetra Kazhagam, Dr. Puratchi Thalaivi Amma. Lakhs
and lakhs of our cadre that forge to form a society. Naturally very few people can get selected
at the hands of our Amma to get elected as Members of this august House. I have got such a
rare opportunity as part of that society that has shaped me up to be so. I have been born
elsewhere and each one of our from different places. Now I find myself here getting an
opportunity to become an MP, thanks to Amma. It is also a rare opportunity to be a member
of this House of the elders, the Rajya Sabha. The "Vol, the tool that stands for valour and
knowledge was provided to me by the society led by our 'Amma' and I would to record here
that I am deeply indebted to her. I am happy to recall it here. I would like to quote another
'new verse' on this occasion.

'T am like an ordinary dot.

I have been made a big shot with no blot
by the eminent among we lot,

puratchi thalaivi 'Amma' the great.

Just by a stroke of her pen

she had ensured my

standing in this August House.
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I consider this House a college or an University where people throng to gather knowledge.
I have had my commissions and omissions as a student. As the head of a college or an
educational institution, the Chair was kind of us even when we had gone beyond the brief
and resorted to even certain mischief. You have only been affectionately chiding us like the
Headmaster of a school. I would like to thank you for treating us kindly like your wards.

It is green in my memory what all I have come across in this August House and the
knowledge and experience I have gathered through the interactions I have had with my
fellow Members of Parliament.

I can not forget for ever the rich experience I have gained.

I have worked with three Chairmen in this House. Late Shri Krishan Kant, Shri Bhairon
Singh Shekhawat were there. Now we have you (Shri Mohammed Ansari) here sir. I would
like to recall my working with the then Deputy Chairman Smt. Najma Heptullah. Now, we
have Hon'ble Rehman Khan. All of you have treated us with great affection. I would like to
bestow my thanks again and again.

At this juncture I would like to placeforth an appeal that is apolitical. It is a great opportunity
to become a ruling party. Whoever or whichever party comes to power, they must discharge
their functions with a vision and a long term perspective without any considerations having
the next elections in the mind. We must think of the next generation and the future ahead.

A college student an Islam by faith had written in Tamil Nadu, 'we are yet to see the
Dawn, as we won freedom at night'. It only shows how pained he was to have said so after
seeing all the dark in the system. Its sound echoed in this august House too. Let's have a real
dawn. Let our lives brighten with all its brightness in our country India.

Providing a better life to all the citizens of this country from all walks of life must be the
vision of all those who are here in this House cutting across party lines. This is our duty.
Reiterating again my grateful acknowledgements to our leader and thanking the Chair and
fellow members again, let me conclude. I would also like to thank all the officials and security
staff. Pointing out again that this is only an intermission let me, Perumal, this Perumal, your
fellow member Perumal, take leave of you for now. Thank you.

SHRI DWIJENDRANATH SHARMAH (Assam): Mr. Chairman, Sir, and hon. Members,
six years back I came to this House with the blessings of my Leader Shrimati Sonia Gandhi,
who brought me to this House and my first speech in this House was on the North-Eastern
Council (Amendment) Bill. I remember very well, when I joined this House, that Bill came
and I started speaking in the Rajya Sabha with that Bill.

Sir, during the last six years, I believe, I tried my best to highlight the problems, particularly,
of my State—Assam and the North-Eastern Region. It is because of the fact that my State is
passing through a very crucial stage since long. During this period, whenever there is a
problem, we used to go to our hon. Prime Minister, whom we treat with respect, not only
because he represents the country, but he has been representing my State—Assam — all the
time. We take his advice whenever there is a problem. He was prompt enough to solve those
problems which my State and my people are facing. I have already mentioned that Assam is
passing through a crucial period for a long-time. There are many other problems in the
North-Eastern Region. I remember, whenever there is a problem, I used to go to the hon.
Home Minister. He was prompt in giving me time and trying to solve the problems pertaining
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to my State. | remember my relationship with Shri Priyaranjan Dasmunsi with whom I can
speak in Bangla even though I am an Assamee, and I can express my views freely. I remember,
when I was elected to this august House, Shri Pachouri, Shri Anand Sharma, who was once
the Youth Congress President, helped me a lot. I have also a very good relationship with
Shri Janardhana Dwivedi, who is also the Chairman of the Standing Committee on HRD of
which I am a Member and Shri Murli Deora, who is the Chairman of the Consultative
Committee on Petroleum. It is a very, very remarkable time in my life that I could meet all
those prominent leaders — from opposition, from my party, from different States and from
different places — of this country. I don't think that, today, I am retiring. But, I have so much
of work to do in future. I will continue to serve this country. I will also lead my public life in
future. I will continue to serve this country. Also, I am confident that I will be able to serve
my people in the State of Assam and the country as a whole. The only thing that I urge upon
the hon. Prime Minister and our leaders is that they will continue to give their blessings to
me. | express my gratitude and respect to the hon. Deputy Chairman, whom I used to consult
on many problems pertaining to minorities of my State. I express my respect to all the
opposition leaders and hon. Members from different parties. I promise, in future, I believe,
I will be more active in the service of the people of this country. Thank you.
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DR. P.C. ALEXANDER (Maharashtra): Sir, at the outset, I wish to convey my gratitude
to you, personally, for the courtesy and kindness you have always extended to me in this
House. I also wish to avail of this opportunity to convey my gratitude to your predecessor, in
office, Shri Bhairon Singh Shekhawat for the kindness that he had extended to me. I remember
with great appreciation and gratitude the cooperation and support I had received from
Shri K. Rahman Khan, the Deputy Chairman; Shri Agnihotri, the Secretary-General; his
predecessor, Shri Yogendra Narayan; and, the very able and extraordinarily dedicated staff
of the Rajya Sabha Secretariat. 1 wish to say this very particularly because, as one with a
long experience in administration, I should say that I have found, in this Secretariat, one of
the most competent staff that I could ever think of.
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Sir, I came .to this House by a sheer accident of fate. Many of you, who know me and my
career, will know the circumstances in which, in 2002, I happened to be elected to this
august House. I had actually decided to resign as the Governor of Maharashtra after completing
nine years, and one more year was waiting for me for the circumstances in which I had found
myself at that time. My old friend, Shri Sharad Pawar, who is not present here, came to me
at the Raj Bhawan and said to me, "I am going to make an offer to you. Take two days to
think about it. Don't say 'no' today. Even if you are going to say 'no', do it after two days. This
seat in the Rajya Sabha belongs to my party. I will never ask you to be a member of my party,
or, to support me anywhere on a party basis. You can choose to be an independent. Nobody
is going to oppose you because this seat is mine. And, please give me reply in two days'
time". I thought, on his words, that I would be elected unopposed. And, after two days, 1
said, "If I am unopposed, I will certainly come." But fate decided otherwise, I had to face an
election. I said to him, "I will not telephone even a single person, among the Members in the
Legislature, to support me." He just said, "You don't have to do anything". And, 1 am glad to
say that I got elected with three-fourth majority from that legislature. I mention this to show
that he thought that I would be making a great contribution in this House. In fact, he told me
that if I come to Parliament, I could, with my background and experience, make a great
contribution to the nation's development programmes. But within about 5-6 months of my
being a Member of this House, I found, from my experience, that a person who is a non-
party, independent, in the set up of our parliamentary democracy, will not be able to get an
opportunity of being of real service to the nation from this floor of the House. I do not blame
the system. Ours is a Parliamentary democracy, which means it has to be based on Party
governance. Therefore, Party system is, absolutely, justified. A few of us who are outside the
party system may complain that they do not get the full opportunities to express their views,
but in a Parliamentary system of democracy, they have to accept it with grace. Then, I decided
that I would try to make my contribution in the Consultative Committee of Parliament of the
Home Ministry and in the Standing Committee where Civil Services, Law, Justice and other
such subjects were being discussed. I should say that I have attended, practically, every
meeting of the Standing Committee and, of the Consultative Committee whenever they were
held in Delhi. I should say with pardonable pride that I have done my best to bring to the
discussions my knowledge and experience of my background. My only advice to those who
are independent Members of the House is this. If they find disappointed with lack of
opportunities within the House, don't blame the system. The system has to be like that. But
they can follow the example that I have chosen. You do your best in the Standing Committee
and in the Consultative Committee, and you will get real job satisfaction there. It is with that
job satisfaction that I am leaving this august House today, which is the last day of my
attendance here. Sir", I have a feeling that we are not making the best use of the talents
available in this House. | have watched the proceedings of this House sitting in the Officers'
Gallery from the days of my Deputy Secretaryship. I cannot recall a time when the House
had within itself so much of talent and so much of experience. Look at the Opposition
Benches — Shri Jaswant Singh, Shri Yashwant Sinha, the great lady who represents the
power, honour and grace of the Rajya Sabha, Shrimati Sushma Swaraj, Shri Arun Shourie
and Shri Arun Jaitley. These are all some of the most brilliant persons who have ever sat on
the benches of Rajya Sabha. On the other side in the Treasury Benches, we have very eminent
speakers, very talented debaters, but most of them have become Ministers; therefore, they
don't contribute to the general debates in the House; they talk only on their own subjects. But
in the back benches, we have a gallary of talents, the type of which you may not get very
often Prof. M.S. Swaminathan, Dr. K. Kasturirangan, Dr. Bimal Jalan, Shri Arjun Kumar
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Sengupta and Dr. (Smt.) Kapila Vatsyayan. These are people with plenty of experience in
their respective fields and you should really draw them out and make the maximum use of
their talents for the discussions and debates. That is the main point that I wish to emphasise
today. How do we do that? We should always remember as Members of this House that this
is essentially, or, this has to be essentially a deliberative body. We have very little to do with
the Budget, though, we use the Budget occassion to make our speeches. We cannot touch the
Money Bills. We cannot influence the Executives' responsibility and accountability because
they are responsible to the Lok Sabha. That is the structure.

But there is one area where we can make the maximum contribution and that is the role of
Rajya Sabha as a deliberative body. There are so many things to deliberate in this House, but
we are not able to find the time for that. Every time certain important Parliament Questions
are raised, the Chairman in his kindness will say, "If you all insist, I will set apart Half-an-
Hour, or, a longer time for discussion". I can tell you from the experience of the past six
years that these promises are seldom kept, because we never had real in-depth discussion in
the House on matters which really belong to us, or, should belong to us. It is only by having
such discussions, such debates and such deliberations that the Rajya Sabha can justify itself.
It is only through that that we can draw upon the talents of all people without reference to
parties. In those discussions, there should not be party-basis discussions. People should
speak out boldly. The treasury Benches are not expected always to support the Government.
If you follow the British Parliament example, you will see how the Labour Members speak
openly against the Government policies. When it comes to vote, which will affect the survival
of the Government, they go by whip. Therefore, such conventions should we developed in
this House. This is the first most important point that I would like to place on this occasion.

Sir, in my memory of six years, the only debate that has happened in this House, which I
can really call 'real deliberation’, was the one on the 'Indo-US Nuclear Cooperation Agreement.'
I give full credit to all those who participated in it from both sides of the House and from
independent Benches. I would like to have that type of debate in this House on some of the
subjects that I wish to describe as most important for the nation. For example, take education
policy. Many of us have got a lot of experience in running educational insitutions having
been Chancellors or Vice-Chancellors. Many of the Member in this House are great scholars.
But education policy has never been properly discussed in this House. Similarly, take judicial
reforms. Eminent lawyers are here and eminent jurists are here, but judicial reforms have
never been discussed at length. Then, there are other important subjects like Problems of the
Farmers', 'India's Neighbourhood Policy', 'Adequacy of the Programmes for Poverty
alleviation'. I, particularly, mention the last one. The hon. Home Minister recited in his
speech nearly a dozen schemes which are intended to alleviate poverty. For the last fifty
years, we have been alleviating poverty, but poverty is still with us in a most disgraceful,
shameful way. Something is wrong with the technique and the strategies we follow in
alleviation of poverty. Sir, we should not have on day's discussion but two or three days'
continuous discussion and debate in this House of scholars as to whether we should revise
some of the strategies and think of new strategies. And, again 1 would say that there are other
important subjects like 'Policy on Public Health', 'Population Control', 'Reservation Policies',
'The Policy for Minorities', etc. I have just mentioned about a dozen subjects which sould
engage our attention and which should be taken up for in-depth discussion in this House.

Sir, before I conclude, I should place before the House my deep concern about three
subjects. | heard everything that my good friend, Shivraj Patil, had to say about what he does
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or What his Ministry does for controlling terrorist activities. Without getting into a deable
with him on this issue, I will mention three things that worry me utmost on this occasion as
an elderly person with some experience and background in Administration. First of them is
the threats that we face to national integration. You may say, 'this is old hat'. Or, 'we have
heard it from Mahatma Gandhi's days'. But today that problem is staring us in our face. What
has happened in Manipur should give us sleepless nights. What happened in Bomay shocked
many of us. When that is repeated in Manipur, it should be taken up as a matter of utmost
concern to us. Sir, national integration is not just an abstract subject. It is something with
which we live every day of our life, every hour of our life. If we find scenes like the one
that we saw in Manipur, repeated in other State, how can we say, from this House, that we
are aware of the seriousness of that problem. We have to take up this problem of national
integration with the utmost seriousness.

And, the second, of course, is Naxalite violence. I don't wish to enter into a controversy with
the hon. Minister. Let us have a full-fledged discusson again and again and find out how to tackle
this problem. Let us go into all the assurances the hon. Minister gave and find out what is wrong in
spite of so much money having been spend. We are not able to control this menace. And, along
with naxalite violence, I would also add the problem of breakdown of law and order in certain
parts of our country. I am told that in some States, even officers of the Police department in charge
of law and order are giving protection money to make sure that their children are not kidnapped.
This is what has been conveyed to me by people who directly know about this. If officers of the
Government, in some cases, even the senior-most Police officer or a Chief Secretary or Home
Secretary of a State, cannot be sure that their children will not be kidnapped, what type of a
government are we running in these States? How can we have good sleep at night when part of our
country is being threatened by goons and can get away with it? There is no ideology which feeds
them, their insurrection. It is only extortion, lust for money. Why don't we handle that problem
effectively and discuss them here?

The third issue is, of course, our growing tolerance to corruption. Shri Manohar Joshi
mentioned about my repeated warnings, speeches and writing about corruption. When I find
members of my own previous service, the IAS, occupying high positions at the State level
and even at the Central level, having fallen prey to the greed for money and having indulged
in acts of corruption, I hang my head in shame, becuase if the chain that controls the elephant
gets rusted and weak, what is the use of putting the chain over the elephant? We have to tackle
this problem with strictness. But we try to protect the corrupt by insisting on permission or
prior permission of the Joint Secretary to prosecute or even investigate the corrupt, and a
hundred reasons can be given. In some cases, we need to be very strict. In certain cases we
cannot be just permissive in our attitude or tolerant in our attitude.

I flag these three problems and I would earnestly request that at some stage or the other, this
should engage the attention of those who are responsible for deciding the business of the House
and see to it that these problems receive earnest attention.

Sir, I leave the House with a sense of satisfaction that I have added a new dimension to my
experience. And I would never have thought that I would be a person who would add the letters
'MP' to my name. In fact, to be very honest and in an autobiographical mood this post of a Member
of Parliament was offered to me by the great Prime Minister of this country,
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who believed in me and trusted me as his lieutenant, Shri Rajiv Gandhi, in 1989. And he
laid, "You may choose any constitutency in Kerala and I would give it to you, but I want you
to contest the elections and come to the Parliament'. But I said, 'T am not cut out for the role
of an MR I will never be able to nurse my constituency. I would never be able to make
recommendations on behalf of my vote base'. He listened to me and asked me to continue as
Governor; at that time, the State was under President's Rule. So, I never wanted to be in this
House. I happened to come here and I go back with full satisfaction that I could add a new
dimension to my experience at my old age. This would remain a source of great satisfaction
for me.

Thank you, Sir.

MR. CHAIRMAN: Shri Ekanath Thakur. The hour is getting a bit late. I would like to
request hon. Members for bit shorter interventions please.

SHRI EKANATH K. THAKUR (Maharashtra): Sir, at the outset, let me convey my deepest
sense of gratitude to your honour and also to our esteemed Deputy Chairman, Shri Rehman
Khan. It would be ungrateful on my part if I do not recapitulate with gratitude the opportunities
that were given to me when I first came to this House by late Shri Krishnakant and also the
respected Shri Bhairon Singh Shekhawatji.

Sir, perhaps, I am the only one of those who had a very difficult life than others. I lost
both my parents at the age of two. I worked as a shop boy from seven years of age to
sixteen years. I was a child labour. For nine years, I worked as a shop boy. Later on,
becuase of malnutrition, I got cancer at the age of twenty-eight with which I have been
living for the last 37 years. So, I have fought with orphanhood; I have fought with
poverty and I have fought with cancer. But I am here to join all my friends and colleagues
in the fight against poverty, which seems to be, at the moment, a difficult battle. Sir, I am
beholden to all the Members of the House. I happened to be from Shiv Sena and my
greatest gratitude is to Shri Balasaheb Thackerey. He know that I have come through a
difficult life. But I was the leader of six and half lakh officers of banking, insurance, aviation,
steel, coal mines and fertilizers in this country. I was sent to ILO by Morarji Desai's Government.
I was also a central Director of State Bank of India and Director of many other banking
institutions. I was also awning the largest recruitment training institute of India, my own National
School of Banking, under which I trained more than 300,000 people. So, as an educator, as a
trade unionist, as a banker, hon. Balasaheb Thackerey, Shiv Sena pramukh, sent me here.
Without this greatness of his, I would not have seen before you. So, I expressed my gratitude to
Shri Balasaheb Thackerey and to my party. When I came here, I asked Balasaheb, what do you
think I should be doing in the Rajya Sabha. He said, "You have come through difficult life.
Therefore, raise your voice for the farmers of India, for the workers of India, for the downtrodden
of India, raise your voice for Maharashtra and raise your voice against all anti-national elements."
This was his mandate — to stand for farmers, to stand for workers, to stand for downtrodden,
to stand for Maharashtra and to stand against all anti-Hindustani elements. I believe, I have
remained true to that mandate and to this task he assigned. Sir, this House gave me the
opportunity, and I am thankful to this House, to work on the Defence Committee, on the
Finance Committee, on the Industry Committee, on the IT Committee and on the Food
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Processing Committee. In six years, I have worked with five Committees and all the
Chairmen of all the Committees have given me great opportunity and encouragement. I am
beholden to them all. My group, the National Democratic Alliance, is the one which showered
me with all love and affection, and for two years when I was the leader of the Shiv Sena
Party here, I had the opportunity to be the Member of the Central Committee of the NDA
and I have attended several meetings of the Central Committee at the residence of respected
Shri Vajpayeeji, and the Committee included repected Shri Advaniji, Shri Jaswant Singhyji,
Shrimati Sushmaji and other leaders including Shri George Fernandesji, and Shri Sharad
Yadaviji, I had the privilege of listening to them and working with them at the highest level.
Though I was a newcomer, Sushmaji and other senior colleagues, like Advaniji and Vajpayeeji,
treated me with great amount of love.

I am beholden to them. I can never forget the love and affection which I have received
from the entire NDA group. Sir, I learnt a lot. I consider being here as a learning opportunity,
and I learnt a lot not only from my NDA colleagues but also from our very, very respected
Prime Minister, Dr. Manmohan Singh, whom I knew since he was the Governor of Reserve
Bank of India and I had met him with my colleagues because I was leading all officers of the
banking industry and also of the Reserve Bank. With Mr. Patkar, with Mr. Augsteen, with
Mr. Aiyer, I used to meet respected Dr. Manmohan Singhji in the Reserve Bank. From those
days to now, I have a deep sense of regard and respect for him personally. I also learnt a lot
from the Treasury Benches; from Shri Shivraj Patil, hon. Home Minister; from Shri P.
Chidambaram, hon. Finance Minister; from Shri Sharad Pawarji, hon. Agriculture Minister;
Shri Dasmunsiji, and other colleagues who are present there.

Sir, as I leave this House. I would repeat what I said a few moments ago while speaking
on naxalism. I am only concluding in half-a-minute. Sir, I believe in the adage that for evil to
succeed, it is enough if good men do nothing. And, there are lots and lots of good men here
and in the country who are doing nothing to stop the evil that is being perpetrated on our
society. Sir, in my final words, I would say that if we have to remove naxalism, if we have to
remove terrorism, if we have to dream of an India that gives opportunities which are promised
there in the Constitution of India to every citizen, then our Government must come down
heavily on crime; it must come down heavily on corruption; it must come down heavily on
the threats that are taking place; it must come down heavily on the leakages — there are 30
per cent leakages in the Public Distribution System — it must come down heavily on other
forms of ostentation and ugly exhibition of filthy wealth. Sir, finally, I would say that we
have to reform our criminal justice system. Out of 100 persons who are prosecuted, only
four persons are finally sent to jail. And, before they go there, they die. So, finally, nobody is
accountable for any criminal act in this country.Therefore, our criminal justice system has
failed us. I think it is time that we must reform the system early so that people of India get
justice and if actions are taken on the areas highlighted now, then, I believe people of India
will have better days and the poverty of India can be eliminated very soon.

I thank all my friends, all my colleagues, all my seniors for the love which they have
given me. I am beholden to you.

SHRI S.P.M. SYED KHAN (Tamil Nadu): Hon. Chairman, Sir, the first and foremost
impulse of heart and soul hasten to think of my political leader, Puratchi Thalaivi Madam
Jayalalitha, for having nominated me as one of the Members of this House and got me
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elected through her MLAs. I do not know how to thank her in abundance. The only thing
that I can do is to continue to be loyal and devoted to her and the Party till my end.
Coming to hon. Chairman and hon. Duputy Chairman, my sense of gratitude often reminds
me how great they are and how they have been very considerate all along to me when I
wanted to speak on any subject and elicit information during Question Hour in this House.
My special thanks are always to you, Sir. I also thank my colleagues. Thank you.

SHRI R. SHUNMUGASUNDARAM (Tamil Nadu): Sir, it is a great privilege to be
here. I enjoyed every day in Rajya Sabha. It was a very great learning experience. It was
like going to university. 1 came with little experience of public speaking. I myself being a
lawyer, I was only arguing cases in court halls. Here, I learnt the skills of public speaking. I
observed so many things. I learnt so much in the Standing Committees and Consultative
Committees.

Sir, the reading materials were very useful. I think , these materials and the experience
that I have gained have sharpened my skill. Sir, I am going back to my party work and I am
very happy that I am going back to my Leader. I will work for the Party, I will give advice to
my Party on the legal front as I am always considered the Chief Counsellor of my Party. I
was the Advocate General even during those days when the Party was not in power.

Sir, I recall the day when I took oath here. Shri Murasoli Maran, my mentor, my Godfather,
the person who groomed me was here to greet me, congratulate me. 1 miss him a lot.

Sir, I have great satisfaction today. I thank everyone. I think, I made some contribution
by participating in more than fifty debates. Again, I thank everyone. Thank you.
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THE PRIME MINISTER (DR. MANMOHAN SINGH): Mr. Chairman, Sir, we live in a
world where the only constant thing is change itself. So, the ability to cope with the processes
of change is the hallmark of any dynamic institution. Mr. Chairman, Sir, our country is
indeed fortunate to have such a vast reservoir of wisdom, knowledge and experience
represented in the Rajya Sabha. Sometimes we have not been able to take full advantage of
that. Therefore, on an occasion like this, we should also reflect a little bit as to what we can
learn, whether all the talent or energy, represented in this House , is being utilised fully to
promote an awareness and understanding, and to contribute to the solution of our nation's
problems. I think that is something we should reflect upon. What Dr. Alexander has mentioned
or what Shri Ekanath K. Thakur has mentioned are the issues which cannot be put under the
carpet.

Having said that, all the retiring Members have made a very distinct contribution to the
functioning of this House and, on behalf of our Government and UPA, I wish to convey to all
of them my and our good wishes. Each one of them has been in many ways a role model.

I came to this House nearly at the same time as Prof. Ram Deo Bhandary came. Over
these 16 years, I have had the privilege of working with him, and I had been truly impressed
by his humility, by his vast knowledge, and by his deep and abiding commitment to the
ideals of Shri Karpuri Thankur, Dr. Ram Manohar Lohia and other great leaders of our
country.

Sir, Dr. P.C. Alexander is an old, very dear friend and colleague of mine whom I have
known and worked with in various capacities for the last 40 years. Whenever he has spoken,he
has spoken with feelings backed by deep knowledge and vast experience that he has gained
in the administration of this country. And what he has told us today is also true to his way of
working. Even on his last day in Parliament, he has laid bare issues which, as a House, we
cannot afford to put under the carpet or forget.

Sir, I have worked, very closely, with Shri Ekanath K. Thakur. His is truly a. profile in
courage. We have learnt about his illness. That he has not allowed that illness to come in the
way of working with zeal, with energy, I think, is truly an example which we all ought to
emulate.

Sir, there are senior Members of our side —Shri Rajasekharan, Shri Suresh Pachouri,
Shrimati Prema Cariappa and Shri Janardhana Poojary. They have been Members who have
made a great contribution to our deliberations. About Suresh Pachouri, the less I say the
better. He and I have been colleagues in various capacities, both in the Opposition and, now,
in Government. He has made an outstanding contribution to the functioning of this House,
and I am sure that the new responsibilities that are being entrusted to him will, I think, once
again, bring into display his vast skills and qualities in terms of organisational skills.
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Mr. Chairman, Sir, Shri Ravula Chandra Sekar Reddy made a moving reference to using
this opportunity to bring forward the Women's Reservation Bill. I have given a solemn
commitment to this House when I spoke on the President's Address, that it will be our
endeavour to evolve a broad-based consensus to bring forward for the consideration of
Parliament a Bill relating to reservation for our women. In the same way, he has made a
feeling reference to the problems faced by our farmers, and I can assure him that this is a
subject which is very dear to my own heart, to the heart of our Party and to the heart of our
Government; we have taken determined measures and if more such measures are needed,
our Government will not be found wanting in taking decisions.

Sir, I do not find, today, a very senior leader, Shri Keshubhai S. Patel. He has been almost
I silent Member, but I know that he represents great wisdom, knowledge and experience in
the affairs of our nation, and although his services will not be available to this House, his
going back to his home-State of Gujarat, I hope, will mean better times for that State of the
Union.

In the same way, we will all miss Shri Shatrughan Sinha. He had been a Member who has
enriched our debates, who has spoken with feeling, and has also been a voice of reason and
moderation.

I could, Mr. Chairman, go on, but time is short. And in conclusion, I, once again, join you,
joint my other colleagues, in wishing all the retiring Members of this House God speed. I
convey to them my good wishes. Some of them will be coming back. Those who do not
come back, I hope, will have other opportunities to serve our nation, and they have my good
wishes and good wishes of the Government. I thank you, Sir.

MEMBER SWORN
Shri EjazAli (Bihar)

MR. CHAIRMAN: The House stands adjourned to meet at 11.00 a.m. on 15th April,
2008.

The House then adjourned at twenty-one minutes past six of the clock till eleven of the
clock on Tuesday, the 15th April, 2008.
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